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Statement 

Sector-wise advrmce,i; of Scheduled Commercial 
Banks in Dhanbad District of Bihar as at 

Sector Juae J 979 

AGGREGATE CREDIT : .5926 

Of which: 

(a) Agriculture 

(b) Industry 

Of which : 

30 

4811 

Small Scale Industry 740 

(c) Transport Operators 377 

( d) Services 60 

(e Retail Trade 218 

rhe end of 

(Amount in Rs. lakhs) 

June 1980 June 1981 

8331 6040 

27 93 

7180 4768 
• 

701 738 

320 365 

99 96 

218 214 
- ---------------------- - -----------

Concessional assistance to meet 
debt l>urdt!n 

J 932. SHRI K. PRADHANI : Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether the World Bank has sup-
ported India's. plea for continued conces· 
sional a:,Sis tance to meet its debt burden ; 

(b) if so, the nature of concessional 
assistance expected to be made available 
during the current financial year ; and 

(c) the present amount of borrowing 
by Ind ia from commercial markets 1 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE) : (a) 
World Bank has recognised JnJia's need 
for concessional assis1ance. 

(b) Tbe World Bank Group have 
pled&ed $2.5 billion as assistance for the 

Bank's fiscal year 1984-85 (July.June), 
This assistance will in part flow as credits 
from the World Bank and the remaining 
part will be be cred its from International 
Development Association. 

(c ) During 1983-84 approvals were 
given for commercial borrowings to the 
tune of Rs. 1084.84 crores 

RBI propose! for compuJfury audit all 
6rms borrowing Rs. 10 lakhs and 
abO\'e from Nation ahsed Books etc . 

1933 SHRI K. PRADHAN! : Will 
the Minister of FINANCE be pleased to 
state : 

(a) whether the Reserve Ban·k of India 
has under consideration a proposal for 
com11rnlsory audit of all firms . borrowing 
Rs . 10 lakhs and above from nationalised 
banks and the financial ins1ituLio~s ; 

(b) if so, the broad o~tliries of this 
scheme and· the scope of audit ; , · 

(Cl whether it will cove--r all transac-
tions by these loanee Companies apd who 
will select and appoint these auditors ; 
and 
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(d) how long will it take to finalise 
this scheme and to introduce it ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY) : (a) The 
Reserve Bank of India has reported that 
a proposal for audit of accounts of non-
corporate borrowers enjoying credit limiti 
of rupees ten lakhs and over from banking 
system is under their consideration. 

( b) and ( c) The proposal is to get 
books of accounts of such borrowers 
audited by Chartered Accountants, and also 
to ask for balance sheet, profit and loss 
accounts, audited reports etc The pro-
posal is still under examination and de-
tails are yet to be finalised. 

(d) Reserve Bank of India is exami-
ning the matter and final decision will 
take sometime. 

Formulation of branch cxpanyion policy 
for Rcgi onal Rural Bao ks 

1934. SHIU K. PRADHAN[: Will 
the M inister of FINANCE be pleased to 
state : 

(a) whether Government have under 
consideration any plan to formulate a via-
ble and action-oriented branch expansion 
policy for Regional Rural Banks tRRBs) ; 

(b) if so, the broad outlines thereof 
to strengthen the organisational set-up of 
RRBs; 

(c) whether the branch control me-
chanism of RRBs, is yet to stabilise and 
the RRBs. concerned arc not in a posi-
tion to control the large number of bran-
ches which has crossed the 100 mark in 
some cases ; and , 

• 
( d) the number of Regional Rural 

Banks in Orissa and whether it is proposed 
to open some more branches io the tribal 
areas of that state 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI JA-
NARDHANA POOJARY): (a) and (b) 
In terms of the current branch expansion 

policy. Regional Rural Banks have beea 
accorded a primacy in their areas of ope .. 
ration in the matter of opening of bran-
ches at unbanked rural centres This 
approach combined with need based licen-
sing of branches of bigger commercial 
banks in each Block is expected to meet 
the banking requirements of the people in 
a larger measure. 

( c) While the organisational structure 
of the Regional Rural Banks is still evol-
ving, in specific cases appropriate and 
necessary measures, including bifurcation 
of established b~nks. would be taken to 
ensure proper control and supervision of 
branches by the Head Offices of the 
Regional Rural Banks. 

(d) There are nine Regional Rural 
Banks in Orissa. Reserve Bank have 
reported that as at the end of December 
1983, these banks had 546 branches, io 
addition to 829 branches of other ban ks . 
All banks together had 277 licences pea-
ding with them as at the end of D ecem-
ber 1983 for opening branches in Orissa. 

Scholarship given by Tea Board 
for the educa1tion of Plantation 

Workers 

1935. SHRI PJYUSH TIRKJ: Will the 
Minister of COMMERCE be pleased to 
state : 

(a) whether the Tea Board provides 
scholarship for the education of the 
chi I dren of the p Ian ta ti on wo1 ker ; 

(b) if so, the details of the scholar-
ship; 

(c) the total number of students 
benefited by the scholarships given by the 
Tea Board since 1980, yearwise and cate_ 
gory-wise for primary secondary, h igher 
secondary, under graduate, Post graduate 
studies, including medical, engineering 
degree courses, etc. 

(d) the details of the students who 
were given financial assistance for study 
abroad; 




